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Finalisation of Seniority List of Cadres
of Erstwhile Pepsu State

2969. SHRI GURCHARAN SINGH:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Joint Seniority list of
some of the Cadres coming from the erst-
while Pepsu State has not been finalised yet
although this State was merged on the 1st
November, 1956 and a period of more than
thirteen years has elapsed; and

(b) if so, the name of the cadrs and how
long it will take to finalise the Seniority
L'st so that the future of these emplayees
is not Jeopardised 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
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VIDYA CHARAN SHUKLA) : (a) and
(b). Thejoint seniority lists of the Punjab
Bducational Service Class IT and Class 111
and of the Personal Assistants and Stemo-
graphers of the Punjab Civil Secretariat have
not yet been finalised.

Finalisation of the joint seniority list of
Punjab Educational Service Class TI and
Class Il may take some more time as some
representations against the provisional lists
are still awaited from the State Govern-
ment.

In the case of Personal Assistants la
Stenographers the State Government have
been asked to prepare the joint seniority
list on the basis of accepted equations of
posts. Efforts are being made to  have the
matter finalised early.

Withholding of Applications of Scheduled
Caste/Scheduled Tribe Employees
in CBI for Higher Jobs in other
Departments

2970. SHRT SURAJ BHAN: Will the
Minister of HOME AFFAIRS be pleased
fo state:

(a) whetherilis a fact that the applica-
tions of the Scheduled Caste and Scheduled
Tribe employees working in the Central
Intelligence Burcau for higher posts in
other departments including those for the
U.P.S.C. examinations are not forwarded to
the authorities concerned;

(b) if so, the reasons therefor;

(c) the number of such applications of
Scheduled Caste/Scheduled Tribe and other
employees, separately, which were forwar-
ded and withheld during the last year;

(d) whether Govt, propose to revise the
old instructions, if any, oh the subject so
that such applications of the Scheduled
CasteScheduled Tribe employees are not
withhsld and they are given opportunitiss
to improve their setvice career; and

(e} if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and (b).
Agpplications of employess beloaging to the
‘wheduled caste and Scheduled Tribes





